
THE GAUHTI HIGH COURT AT GUWAHATI
(THE HIGH COURT OF ASSAM:NAGALAND:MIZORAM AND ARUNACHAL PRADESH)

NOTIFICATION
Dated: Guwahati, the 26th May,2023

NA.HC.VU-B4|2O2Ol 48OO lA ### fhe Hon'ble Gauhati High Court has

been pleased to direct all the concerned Judicial Officers of the States of Assam,

Nagaland, Mizoram and Arunachal Pradesh to participate in the "Sensitization

Programme" through virtual mode in the following manner:

The Officers are requested to go through the General Instructions for

Sensitization Training Programme through virtual mode for participation.

By Order
Sd/- R. A. Tapadar

REGTSTRAR (JUprCrAL)

Memo No. HC.VI[-B4l2O2Ol 4807-4823 I A
Copy forwarded for information & necessary action to:

Dated: 26-05-2023

1. The L.R.-cum-Commissioner & Secretary to the Govt. of Assam, Judicial

Department, Dispur, Guwahati, Assam.

2. The Registrar (Admin./Vigilance), Gauhati High Court, Guwahati.

3. The Registrar-cum-Principal Secretary to Hon'ble the Chief Justice,

Gauhati High Court, Guwahati.

4. The Registrar, Gauhati High Court, Kohima Bench, Kohima I Aizawl

Bench, Aizawl / Itanagar Permanent Bench, Naharlagun.
(He is requested to inform all the Judicial Offtcers of the
respective States about this Notifrcation),

5. The District and Sessions Judges,

Baja I i/Baks a I Barpetal Biswa nath/Bonga igaon/Cacha r/Cha raideo/Chirang I
Da rra n g/ D he m aj i/Dh u bril Di bru g a rhlDi m a Ha sa o/Goa I pa ralGol a g hat/
H a i I a ka n d i/ H oj a i/J orh atlKa m ru p ( M )/Ka m ru p/ Ka ri m g a nj/Ka rbi An g I o n g/
Kokraj ha r/La kh i m pu r/Maj ul i/Morigaon/Nagaon/Nal bari/Sivasagar/

Date Time Topic Target Group Joining Link

04:00 p.m.
to

05:30 p.m.

Narcotic Drugs and
Psychotropic Su bsta nces

Act, 1985

All ludicial Officers of
Assam, Nagaland,

Mizoram and Arunachal
Pradesh.

https: / / bit. Iyl 3WypZAu

31.05.2023
04:00 p.m

to
05:30 p.m

Assam Land Grabbing
(Prohibition) Act, 2010

Grade-I Judicial Officers
of Assam.

https: / / bit. lyl 3 MC9 bE9
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30.05.2023

https://bit.ly/3WypZAu
https://bit.ly/3MC9bE9


Sonitpurflinsukia/Udalguri/South Salmara-Mankachar / West Karbi

Anglong.
(He/9he is rcquested to inform all the Judicial Officerc

under hiilher control about this Notification and ensane that ail
Officerc participate in the trainings fiom the Confercnce Room of
h is/ her esta blish m en t),

6. The Secretary, Gauhati High Coutt Legal Seruices Committee.

7. The Presiding Officer, Industrial Tribunal, Guwahati/Dibrugarh/Cachar,

Silchar.

8. The Member, MACf Kamrup, Amingaon/Cachar, Silchar/Kamrup (M) No.

1, No. 2 & No. 3/ Nalbari/ Sonitpur/ Nagaon/ Goalpara/ Dhubri/ Barpeta.

9. The Presiding Officer, Labour Court, Dibrugarh / Kamrup (M).

10. The Special Judge-cum-Judge, Designated Couft, Assam.

11. The Special Judge, Assam.

12. The Special Judge, NDPS Court, Guwahati, Assam.

13. The Special Judge CBI & NIA, Guwahati, Assam.

14. The Special Judge, CBI, Addl. Court No. 1/ No. 2/ No. 3 Guwahati, Assam.

15. The Principal Judge, Family Coutt, Kamrup (M) No. U No. 2 & No. 3/
Nalbari/ Dhubri/ Barpeta/ Cachar, Silchar.

(He/She is requested to inform all the -ludicial Officerc of
the rcspedive Court about this Notification)

16. The Member Secretary, Assam State Legal Services Authority/Nagaland

State Legal Services Authority/Mizoram State Legal Services Authority/

Arunachal Pradesh State Legal Services Authority.
(He/She is requested to inform all the Judicial Officers of
State Legal ,*rvices Authority and District Legal Services
Authority about this Notification)

17.The Joint Registrar (Judl./PM&P/Recruitment/Vigilance), Gauhati High

Court, Guwahati.

18. The Chief Judicial Magistrate,

Bajali/Ba ks a I Barpeta I Biswanath/Bongaigaon/Cacha r/Cha raideo/Chirangl
Darran g/Dhemaji/Dh ubri/Di brugarh/Dima Hasao/Goal para/Golaghat/
Hailakandi/Hojai/Jorhat/Kamrup(M)/Kamrup/Karimganj/Karbi Anglong/
Kokrajha r/La khi m pur/Maj ul i/Morigaon/Na gaon/Nal ba rilSivasagar/
Sonitpu rfl-insu kia/Uda lg u rilSouthSal mara-Ma n kachar/WestKarbi
Anglong.

(He/She is requested to inform all the concerned Judict?l
Of|1cerc under hiilher control about this Notificatbn).

19. The Deputy Registrar (Bench /Vigilance/Recruitment I/II), Gauhati High

Court, Guwahati.

20. The Project Manager, Gauhati High Court, Guwahati.
(He is requested to upload the notification immediately
in the official website of the Gauhati High Court,
GuwahatQ.
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21. The Administrative Officer, ludicial Academy, Assam with a request to
place the Notification before the Hon'ble Director, Judicial
Academy.

22.The Private Secretary to Hon'ble Mr. Justice Manash Ranjan Pathak,

Gauhati High Court, Guwahati for his Lordship's kind information.

23. The CA to the Registrar General, Gauhati High Court, Guwahati.
[THE LIST OF OFFICERS HEREINABOVE IS NOT NEEESSARILY IN OROER OF SEIiIORITf]

R. .o. -*11;$e^rr-.e.(.()s.23

REGTSTRAR (JUpTCIAL)
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]UDICIAL ACADEMY, ASSAM
C$gral lftstr.rctilljts fof Tra;niilq L0nlina Mode-)

1. The training programme will l>e conducted by using ttre Online VC/l-4eeting Soliturare

'Microsoft Teams" which will be &vo-way audio-videc rnteractjon-

2- Participants are to I ioin thr:_training by dischrsing their full name via ttre Joining

Link as notified and also uploaded in the website of ludicial Academy, Assam

3. Participants are requ€std to ,cport online through .lorning Link, at least 1O mioutes

beforc the sdreduled timr o{ Video Conference and maintain punctuality.

4. Participan6 are to keep their video OH, pntinuoustv thr.oughottt & till the

cgnqlusion gf the tminingi. (

5. All the Participants are to follow the Video Conference Protocols ltke: -

a. Keeo thenrselveg nruEd until & unless thelare allowed by the presgnter to

$nmute themselves.

b. At the end of the deliberation of the Resource Person, oarticipants may raige hand

to lQllicate that he/she would like to interact_utiti lfe Resource person,

where-after. gn announeme-nt by oresgnter. the said offiqr mav ucmtrE-

ask questhn and Hu:reafter agrain mute the aud-to.

c. Ensure proper lntemet connectivify with adequate data so that they can attenC tie

training without any netvrork and connectrvity issue.

6. ParticipanG are to wear fiAtllal rttqe (befitting an officer) white attending tfrc training.

7. Participants are to check the official website of ludicial Academy, Assam br updates-

B. Joining Guide (Steps below are to be follo.lred):

> Click on the given link or type the given link on the browser.
F A new tab with a pop-up willopen

. Seiect'Open Microsoft Teams'if you have Mkrosoft Teams App in*alled in }our
deiice.
OR

r Cancel the pop-up and click on'Continue on this bror,rrer'-

) For Sma@hone Microsoft Teams App neds to be installed before icining the VC.

Note: - Queries and other information through e-mail may be obtained frorn: -

E-Hail - sr.rgEestion.Jaa@grnait -com

Mobile: - 872302853s / Bl 33998881

t Note:- The same ts essential for preparation, maintenance and submissbn of acctnate

report.


